Se. ¥ 1Y THD CENTRAL ADMINISTRATIVE TRISUNAL HYDERAZAD SWEK HYDEZRARAD.
;o G AWUND, 226 | 6F 1990, o

Betueean : ','-ii - Dated: 30-4-93,

Y, Subba Rao | i
.on Applicant

And -
T.. The Union of India}, represanted by Secretary to Gouernméﬁf,_“
Ministry of Homs Affairs, fepartment of Personnel, New Jelhi,

2?- The Union Public Servicé Commfssion, representad bz its
Seeratary, Dholpur House, Sha jahan road, Neu Delhi,

ae L Respondents
Counsel Tor the Applicant Coe Sri:R.V.Mallikarjuna Rac,
Counsal for the Respondants : sri:N.V.Ramana, §§¥¢@G597Addl.CGSE

CORAM:

Hon'ble Mr, A,B.Gorthi, Administrative Member
Hon'ble Mr. T.Chandrasekhar Reddy, Judicial Maember

The Tribunal made the following ordar =

i The relisf asked. for in this applicetion pertains to the
claim of the applicant for appearing bsfore the Civil Service
Cxamipation 1990, When this appkication came up for admission
an interis order was p3assed allpuwing the applicant te appzar for
the s~id examinmation, Learnsd counsel for the applicant nou
states that tho appligant having anpesred for the s2id exsmimation
did nat qualify there, The application has thus become infruc- .
tuous, He therzfore does not wish tpo press the C,A, Hencs this
0,A. is dismissed as infructuous., There shall be .no order as to

costs. [ -
2/ 1N
¥
Copy to:-

‘. Secretary t: Government, Ministry of Home Affairs, Dapartment
of Persannel, Union of India, Mew Delhi-ngl, -

2. The Secretary, Union Publie Sgrvice Commission, Dhalpur
House, Shajahan rpad, New Delbi. _ ' ‘

: . . Rao : . S
3. One copy to Sri, 1 kar € 5#¥Xxﬂiﬁ¥ A=ld, Abids

) 0y r%uR'V'MalllquJunadvocabe'NearfEn rald Hotex, FRya.
4, One-copy to Sri. N, V. amana, Ser=@®3E /Add1.CESC, CAT, Hyd,

S. One spare copy.
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THE HON'BLE ME L.V ELADRI R&D. :V, C.

L o thq

Tm HON'BLE MR. Rr%ﬁ.,um MAn\TTMoMf’g)

A}

AND

THE HON'BLE MR.CHANDRA SEKHAR REDDY

-I"I—LJ‘.I\"IBJER( J )
M \_
‘EH& H(}\ ., 4 \JE .

DATEL: 90 -4 1903

T ORLER / JbBeiesi:

CRuP./C.B/M.A. Nm.

‘ in

e.,z{.mo. ' ',')—D—(:- eio

T.A Mo, © 77 (W.P.No, )

Admiftted and Interim directions

issue

. Allow&d
Disposdd of with direetions
Dismiss d as withdrawn
Dismissed; _ _ V)///ﬁ
‘/ _ Pismissed fror default

Re jected/Qrddred.
No order as to costes
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